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भाग II- खण्ड 2 
Part II-Section 2 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 

Election Department 
Email: secy.fcsca@gmail.com 

 

अधिसूचना 
लद्दाख, 2, अगस्त, 2023 

 
का.आ. 53 जबकि, संघराज्य प्रशासन लद्दाख ने किनांि 2, अगस्त, 2023 िे  िा. आ. 52 िे माध्यम से 5वीं लद्दाख स्वायत्त पहाड़ी कविास पररषि, 

िारकिल िे िठन िे कलए कनवााचन क्षेत्रों से अपने-अपने सिस्यों िा चनुाव िरने िा आह्वान किया ह।ै 
अतःलद्दाख स्वायत्त पहाड़ी कविास पररषि (चनुाव) कनयम, 1995 िे कनयम 12 द्वारा प्रित्त शकियों िा प्रयोि िरते हुए, संघ राज्य प्रशासन लद्दाख 5वीं लद्दाख 

स्वायत्त पहाड़ी कविास पररषि,िारकिल िे िठन िे कलए उि कनयम िे तहत कनम्नकलकख तताऱीखें और समय कनयुि िरता ह-ै 
क्र. स.ं   कार्यक्रम अनुसूची 
i. कजस कतकि से नामांिन किया जा सिता है 16-08-2023 

 लद्दाख, 05 अगस्त, 2023  

 LADAKH, SATURDAY, AUGUST, 05, 2023  

भारत सरकार 
GOVERNMENT OF INDIA 
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ii. नामांिन िरने िी अंकतम कतकि 23-08-2023 
iii. नामांिन िी जांच िी कतकि 24-08-2023 
iv. नामांिन वापस लेने िी अंकतम कतकि 26-08-2023 
v. वह कतकि जब, यकि आवश्यि हो, मतिान िराया जाएिा 10-09-2023 
vi मतिान िा समय 

प्रातः 8.00 से शाम 4.00 बजे ति  
vii. किनत़ी िी कतकि 14-09-2023 
viii. वह कतकि कजसिे पहले चनुाव पूरा हो जाएिा 20-09-2023 

   

            आदर्य आचार संहिता  संघ राज्र् लद्दाख के आहिकाररक  ई-गज़ट में इस अहिसूचना के प्रकार्न की तारीख से लागू िोगी और चुनाव प्रहक्रर्ा पूरी िोने तक 

लागू रिेगी। आचार संहिता पूरे कारहगल हज़ले के हलए लागू िोगी। 
         संघ राज्र् प्रर्ासन लद्दाख के आदेर् से जारी। 

 
 

(रे्तीन्द्रएम. मरलकर) आईएएस 
            प्रशासकनिसकचव 

           कनवााचनकवभाि 
         यूट़ीलद्दाख 
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Election Department 
Email: secy.fcsca@gmail.com 

 
Notification 

Ladakh, the 2nd, of August, 2023 

 

S.O: 53   Whereas, the Administration of the Union territory of Ladakh vide S.O. 52 dated 2nd 

of August, 2023 has called upon the constituencies to elect their members for constituting the 5th 

Ladakh Autonomous Hill Development Council, Kargil. 

Now, therefore, in exercise of powers conferred by rule 12 of the Ladakh Autonomous Hill 

Development Councils (Election) Rules, 1995, the Administration of Union territory of Ladakh hereby 

appoint the following dates and time for constituting the 5th Ladakh Autonomous Hill Development 

Council, Kargil under the said rule:  

S. No. Programme Schedule 

i.  Date from which nominations can be made 16-08-2023 

ii.  Last date for making nominations   23-08-2023 

iii.  Date for scrutiny of nominations 24-08-2023 

iv.  Last date for the withdrawal of nominations 26-08-2023 

v. 
 Date on which poll shall, if necessary, be  

 held 
10-09-2023 

vi  Timing of Poll 8.00 AM to 4.00 PM 

vii.  Date of counting 14-09-2023 

viii. 
 Date before which the Election shall be  
 completed 

20-09-2023 

 

The Model Code of Conduct shall come into force from the date of publication of this Notification 

in the official e-gazette of UT Ladakh and shall remain in force till such time the election process is 

completed. The code of conduct shall be applicable for the entire Kargil District. 

By Order of the Administration of Union territory of Ladakh 

 

(Yetindra M. Maralkar) IAS, 

Administrative Secretary, 

Election Department, 

UT Ladakh 

 

 

 

 

  

 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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